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— v A-—P0 BE PURLISTED V- PART-TT SECTTON-3(ii)-0F THY GATHPTE (¢ INDTA

GOVER!ENT OF TDTA
MINISTRY OF FINANCE(IERARTMEND OF REVENIE)
NEW IEIHI, the 26th Mey, 1980,
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No3409(F.No,203/149/80~TTA,IT): B is hereby notified for gemeral information
, that the insbitvhimm mentioned below hes been epproved by Indian Cowncil of
;g\ Medical Research, New Delhi, the preseribed awshority for the purposes of
. A clanse{i1) of pubmsceticn (1) o2 Seechicn 38 of $he Mocmentax Lew, 1961 read
with Euie 6(ii) of the Income-tax Rules, 1962 wmdsr the category of "ssienbifie
_ researchi eesociation" in the field of Medical Research subject %o the following
N -4 conditione g

i) Thet the trust will meintain a separate accowt of the sms received
by % for sciephific rosearch in $he field of medical research,

11} That the trust will fwrnish anmual retums of its seicatific rescarch
activities to the Council for each year by 3ist May, each yesar aj the
Ietest in such form as may be laid down and imtimated to them for
this purpose, )

ifi) Tha% the turst will furnish an ennual endited statemens of accowts
%o the Comeil for each year by 31st Msy, e2ch year azd in addition
send & copy of it to the concerned Incomem~tox Commissioner,

WYL IQ "SCTEND IFIC DESRARCH ASSOCIAT IGH

- The Svasthiysg Pratisthen Chariteble Trust, Miraj,
. "7 The notification is effective for a period of 3 years from 23,4,1960
T ko 22,4,1003, : s
A4 Sa/~(BART NARATY)

i UNIER SECRETARY TO TEE GOVERNMIMT OF INDIA
Copy Porwarded 40 o . - . A

1. All Commissioners of Tncame-tax,(2 eopies),
2o D.T.(RE37)/Invess igat ion /Tncove-tax & Avdit, New Delhi,
3. Dieo of 0MB(I.T.), Ist Fioor, Alwan-e-Ghalih, Vata Sundri lave, New Delhi,
4o Indian Cowacil of Medical Desearch, Medical Bnelawe, fnsari Megar,Post Box
. F0o4G08; New Delhi~110016, with referemce to their Letter No,18/19/79~Admn . 1T
deted 23,4,80,
5o The Managing Trustee, Swasthiyog Fratisbhan Charitsble Trust, Mira j~41€410,
. With reference %o his letier dated 4,3,1920, . ' .
6, Comptroller & Auditor Gemeral 62 India,(40 copirs),
7o Bulletin Zection of D.I.(RS&P), New Delhi, = -

Saf=
e , (BARI NARATI)
T UNDER SECRETARY T0C TIE GOVERNVEMT OF INDI4,
AUPEORISED PR ISSIE | |
T e~ |
¥ e -~ NooCC/TPA ,11/3253 /758/RSP/30, |

.'::.\ (r.N. vERMA)
dﬁ-wxazxm DIRECTOR OF INSPECTICN{RS&P).
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18/3/80




